
CORAM:

PRINCIPAL BENCH
NEWDELHI

c.P NO. s7(NDy2016
CA NO.

PRESENT: CHIEF JUSTICE M. M. KUMAR
Hon'ble president

Smt. Ina Malhotra
Hon'ble Member (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF TIIENATIONAL COMPANY LAW TRIBUNAL ON 1?.08.20T6

NAME OF THE COMPANY: Mrs. Reena Ahluwalia & Ors.
Vs.

M/s. Suntime Energy Ltd. & Ors.
SECTION OF THE COMPANTES ACT: 3971398
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Order

List for hearing alongwith Cp 40(ND)/2012 on 30th August 2016.
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